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HIGH COURT FOR THE STATE OF TELANGANA
AT HYDERABAD

(Special Originil Jurisdiction)

FRIDAY,THE EIGHTEENTH DAY OF OCTOBER
TWO THOUSAND AND TWENTY FOUR

PRESENT

THE HONOURABLE THE CHIEF JUSTICE ALOK ARADHE
AND

THE HONOURABLE SRI JUSTICE J SREENIVAS RAO

wRrT PETTT|ON NO: 7708.1,t 008.11349.4250s.23477.237 13.2 4171 and 24391 OF
2020 and 1724 1762 2078 2193 2797 3193 3640 3797 &3942ot2021

WRIT PETITION NO: 7708 OF 2020

Between:

AND

1

Bheemisetti Kumara Sagar, S/o. Bhdemisetti Lakshmanarao, Aged about 30
years, Occ. Student, R/o. 3-31, Thimmarajupeta, Ward-g, Vishakhapatnam,
A.P. - 531033.

...PETITIONER

The State of Telangana, represented by its Principal Secretary, Medical and
Health Family Welfare Department, Secretariat Buildings, Hyderabad

z Kgloji Nararayana Rao University of Health Sciences, represented by its
Registrar, Warangal

...RESPONDENTS

Petition under Article 226 of lhe Constitution of lndia praying that in the
circumstances stated in the affidavit filed therewith, the High Court may be
pleased to issue a Writ, Order or Directiqn more particulady one in the nature of
Writ of Man{amus by declaring the action of the Respondent No. 2 in not
considering Fetitioner for second phas'e counseling for admission into Post
Graduate Meflical. Degree / DiplomB and MDS courses for the academic year
2020 - ?1 under- OCI / NRls for admission into Management direct the Respondent
No. 2 to allow the petitioner to upload application for second phase counseling for
admission intg Post Graduate Medical Degree / Diploma and MDS qeuises under
OCI / NRls for admission into Management Quota for the acadernic year 2020 - 21

tA NO: 1 0F 2020

Petition undqr Section 151 CPC praling that in the circumstances stated in
the affi{avit filed in support of the petition.ine High Court may be pleased to direct
the Respondent No.2 to consider and allow the petitioner to upload application in

l

'l



)'

the online for second phase online counseling for admission into Fost Graduate

Medical Degree/ Diplorna and MDS courses under ocl/NRls for admission into

Managemenl euota for the academic year 2O2O - 21, pending disposal of the main

Writ Petition

Between:
Shaikh Sana Hafiz, Dlo. Hafiz Shaikh,
R/o. 57, SalisbLrry Park, Near Mbntri
Maha(ashtra 411)37.

WRIT PETITION NO: 11008 OF 2020

AND

Aged about 27 years, Occ.Student,
Ettate, Yasin Jug D4rgah, Pune,

1 The State of Telangana, represented by its Principal Secretary, Medical and
Hea[h Family Wellare Department, Sedretariat Buildings, Hyderabad

Kaloji Nararayana Rao University of Health Sciences, represented by its
fiegistrgr, Waranqal

.. PETITIONER

...RESPONDENTS

2

Petition under Article 226 of lhe Constitution of lndia prayinE that in the
circumstances stated 'n the affidavit filed therewith, the High Cqurt may be
pleased to issue a Wril, Order or Direction more particularly one in lhe nature of
Writ of Mandamus by declaring the action of the Respondent No. I in nol
considering Petitioner for second phasg counseling for admiqsiqn into Pqst
Graduate Medical Degree / Diploma anfl MDS courses for the aiaderlic year

2O2O-21 under OCI 1 NRls for admission into Management Quota (MO1) i (Ma2)
/lnstitutipnal Category (MO3) as illegal, arbitrary, u noonstif utional qnd

cansequently direct the Respondent No.2 to allow the petitiQner to upload

applicatign for Fecond phase cpunseling for admiEsion into Post Gra9uate Medical
Degree / Qiplpma and MDS courses irnder QCI / NRIs for adrnis$ion. intp

Maiiagement'Quota (MQ1)/ (MQ2) /lnstitritional Categqry (MQ3) for the academic
year 2Q?0-21

A o oF 2020

Petitipn under Section 151 CPC prgying that in the circumstances stated in

the affi(avit iiled in support of the petition j the High Court may be pleased to direct

the Reppon(eqt No.2 t<; consider and allow the petitioner to upload application in
thg online for secpnd phase online counseling for admission into Post Graduate
Medical Degree/ Diploma and MDS courses under OCI / NRls for admission into
Managemerit Quota (MQ1)/(MQ2) /lnstitutional Category / (MO3) for the aCademic
yeAt 2020-21 , pending disposal of the main Writ Petition



J

WRIT PETITION NO: 1 1349 0F 2020

Between:

l?I'n'r:trlJfif '#E,f ,,P.illil,f&f;i,[iir"#'#v'ears,occstudent,R/o,

AND
1.

1T

2

I:3,t'r?I#[,'fil1?fl#3J;31".::li:t31iffi ii;111,i!g1;501,5-1.u,""n

$.Ei:{,ii?:flt??AFeo 
universiry ot r-reatth sQience$, represenred by irs

...PETITIONER

...REIPoNDENTS

Petition under Article^r16-,gl 
ll".pgnstitution qf tndia praying thar in rhecircumstances stated in .the affidavit rir'"d itui"*itt, the High court may beplease( to isque a writ, order o. o,i""tioi-ro["plrti"rrrrr}, one in the natuie ofwrit of Mandamus o, o.u:l1,lq tn" ,"ii""'-oi fie Responaent No 2 in norconsidqring Fetitioner for MOp--Up ptisf 

"orns"ling foi aJriisi"" into"postGraduglg Medicat Degree / Diploma ,;J tirl,6s ;r&s for the acadernic year2[2g.21 un(er edmission into Minagem"rt io*tu Clrroly(Mq?t-(MoJi ;";,iliJlSrbitrary, unionstirutionat ano coiseiu"rtrv iir!"ii;" RFspondent Ng. 2 to ailowth6 pelirionQr tp uproad ap.prication ro, Mqie-up niia_sg g0unsering for aflmissiqnintg eq91 G(aduate Medicii oegree-t Diprfi"ljiuob courses ,""iui 
"iro-sioni q te Ms s a s q me nt e u ota iuro r vi rr,r o z i r n,r o i i tJ i tn li, J" jJil ;; il o olii' i' "'

!Allo:,-1-q#92q :

Petition under Section.lIl Cp.C praying that in the circumstances stated inthq affiflgvit flfgd in euppo( or the petition,l""High'c"rrt;y b#;'ffilI[iru.tlhe Regpon{qnt Na.2 to considerino arrow tne 
"petitioner to'uiLuo,-Ippl*rt[. r.lhe onliJre fqr MOP-Up phase.online co,leeting ioiaOmission into post Grrdr;;;Medical Degregi Diploma and frfOS ."r;i*'rinO-er-aUmission into Managenrent

,?:*i,fl,flllllfl,fll, 
(Me3) for tre acaaemic v:"iizozo zt, p."ol,s'ii;;X;r 

"r
TI N O:22809 0F 2020

Eelwegp:
M Chaltra Krishna. D/o tVt. Krishna Mohan Rao, Aged about lg years, Occstudent, R/o.40-7e0-1 0-o, r,runi, ruriiii,'R;il*i, iYF _ sr aooa

AND

...PETITIONER



-l

1 The state of Terangana, represente( by its Princrpal. secretary Medical and

H"i rin ?rm irV Vl"tflt" Dep'artment, Sei;retariat Bui ld ings, Hyderrabad

Kaloji Nararayana Rao University of Health Sciences, represented by its

Registrar, Warangal.
a

Petition under Article 226 of the constitution of lndia praying that in the

cirgum$tancgg stated in the affidavit filed therewith, the High court may be

piuui"O'to iiiu" a Writ, Order or Direction more particrlarly one in.the lalurq 
q1

trvrit of Mandamus by declaring the action of the Resporldent No 2 in 6q1

csnsidering Fetitigne 
'for 

counieling fot admission inlo MBBS/BDS Degrpe /
ni,pit-., "iriJp. ioi tne a"ademic y-ear'2o2o-21 under B and C/NRI grut:ghry
l1un3qgment Quotp, as illegal, arbitrary, unconstitutional and QonsP_quently dlrecl

tiii nEiponqgnt ttu.. :l te ?[ow the petitioner to upload qpplication fsr couseling

iol ,Ad[.iorj-into M3SS7SOS DegrLe / Diptoma and MBBS^courses under B and

[lNnr Qateg'giy Management Suota fqr the aeademic vear 2020-21

lA NO: :l OF 2020ii_#+------?i.' t--

Petiflan undqr Section 151 CPC praying that in the circumstances Etated in

ttre affidivit iilgd in support of the petition, the High Court may be pleased lo.direqt

the Rdpondelt No.2 to cgnsider and allsw the petitioner Io upload applicatiQn in

ine onlihe ipr counseling for admission:into MBBS/BDS Degree/ Diploma and

MBBS Eoursbs under B ahU CnRt Category Management Ouota for the academip
yea( 2q2O-21, pending disposal of the main Writ Petition

...RESPONDENTS

RIT P T NN :23477 O 20 0

Ee.tween:
'1. Suianmai Suquna Kari, D/o, Kari Sri Harinadh, Aged about '19 years, Qcc'' 5t,1ad'"i.' eio. Flat No:G1 Akarshita towers Joji Nagar, oPp

filr,;rdcjharampuram Rtc Bus depot, Vijayawada A P-520012

2. Sarioella Sundara Karthik, S/o, Saripella Raja Sekhar. Aged abput 18. yeErs," d;;:-'6j;;;i' Rr,i; 6-d-oza, rtdi no c30e, Pasha - court apartrirentE,

$pmajiguda Hyderabad.T.S-500082

3. Khadirabad Aehvuth Kumar, S/o, Khadirabad Ramesh Aged-ab9ut 19-ye?r9'- ifi;. 'S:tuaent, ' R/o, 4-31t1, Akeanpallv,Near ZPHS School, Medak

District,T.S502270
, ...PETITIONERS

AND
1 The State of Teranqana, represented by its Principal Secretary Medical and

Health Family V/elfZre Depbrtment. Se6retariat Buildings, Hyderabad

Kaloji Nararayana Rao University of Health Sciences, represented by its
Registrar, Warangal

2

...RESPONDENTS



l

Petition under Articre 226 of the constitution of rndia praying that in thecircumstances stated in the affidavit filbd the;;;ith, the High,C"-r.t rrv u"pleased to issue a writ, order or Direction more particurarty oie in tne natuie orwrit.of Iuandamus by decraring the action of ine Respondent No. z-in notconsidering Petitioners for counsering for admission into MBBS/BDs o.tr"u lDiploma courses for the academic y6ar,2o20- 21 under B and c/NRr caiegoryManaggmen! euota, as iilegar, arbitrary, irnconstitutio"rr ,nJlorr"qL!"iv'iir""
the Respondent Np. 2 to alrow the petiiioirers to uproad apprication td, 

"or'n..ringfor admission into fi/BBS/BDS Degree i Diproma ;il rffiB3';;;rr"Jr"il, uC/NRI Category Ma nagement euotj for tre alaoem ic' iii, iiio "ii 
I Jso'lrr r\rc

lA NO: { OF 2o2o

-.----!..-=:_

W TP TI 23713 0F 202

.- _-.T"tillorll 
p.nder Section 151 CpC praying that in the circqmstances stated in

rne arrgavtt llted tn support of the petition. the High Court may be pleased to direct
the Regpon(qnt Np.2 to censider and ailow the p"etitioners t"'upr"'"J u. ppriqrtion inthe onllF-e_fgj cgun!9ring for admission into MBbS/BDS oegslil oipr-uii, i"riqei
k*^e],IF] 9'-,Fgot, Manasement Quota ror tne acaiim-i"-vZi, ioi-o-'zt,pending disposat of the main Writ petition;

Befween:
1. Maheen Maqd-oom Makkiy", D^lq,-.l[gl'gqmed Maidoom Ati, Aged about 19

[uri8*?8i. .llttTr,b 
R t o e -q -t t r At 24 1, Ati;;;;th c; id,i-iii"ii*r,i

2 $gfiya Tabassum, D/o, Shaik.tshaq, Aggd_qqoqt.1B years, Occ. Student, R/o,11-1-S2$,Chilkalguda, Secunderabdd..iS-SOOo-or --' -'--:'"'' r

AND
1.

...PETrTlONERg

...RESPONDENTS

2

The State of Telanoana represented,by its principal Secretary, Medical andl-lea lth Fa m i ty Wetfa re Dep; rrm;ni. $6r.jLi-iii 6[ill iis6, Hydera bad

Kaloji Nararayana Rao University of Health Sciences, represented by its

Petition under Articre 226 oI the constitution of lndia praying that in thecircumslanceg stated in the affidavit fifed therewith, the Higrr'CJr.t ,rv o"pleased to issue a writ, order or Directicin more particurarry on'e in the natuie otwrit .of l\Iandamus by decraring the action ot irre Resp'onaent No. i-ln notconsidering Petitioners for counseling fot admission into' MB8S/BDS Degree /
P,f1"^ll_:lrrys fqr the. academic y6ar 2020-21 under B and C/NRI Caiesory
Man€ggrnent Quota as iltegal, arbitrary, gnconstitutional and consequenfly direct
lf l_"-.t*enl Ip.2^t:^".[rythe petiiiolers to uptoad apptication for copnsetisrg
Ior admissron into MBBS/BDS Degree / Diploma courses under B and c/NRl-
Categoiy Management euota for thJ academic ye:atr 2020-21



6

lA NO: 1 OF 2020

Petition under Section '15'1 CPC prBying that in the circumstances stated in
the affidavit filed in support of the petition, the High Court may be pleased to direct
the Respondent No.2 to consider and allow the petitioners to upload application in
the online for counse,ing for admission into MBBS/BDS Degree/ Diploma and
MBBS qourses under El and CiNRI Cqtegory Management Quota for the academic
year 2Q20-21 , pending disposal of the main Writ Petition

171 0F 2020

Between:
1. Mahajan Sqmesr Dnyaneshwar, S/o, Dnyaneshwar. Aged ahout 19 years,

Occ Student,R/o. Plot No.6 Shivheri, Karva Nagar, lalna, Mahara-shtra-
4112gQ,

2 Qheeti tylaljulq, D/o, Dheeti Rajanna, Aged about 21 years, Occ student,
ft1o, 1.14 Alur District, Jagithypl Mandal Raikal, Karimnagar, T. 5-505460.

3. Qutte fqnaya Balaji, D/o, Bala.ii, Aged about 20 years, Occ. Student, B1o.
Aud umber Nagar Ashti Beed, Mahalashtra4 1 4203.

4. Sgkshi Ramesh_Bhembe,.Plq Bgntgg! -Bhg{nbe, 
Aged about 19 years, ecc.

Qtudent, R/o. Plol l\!q..t? 9 _t!o 18212, Near Mhasoba Nagai, Harsoi:t,
$granggpad, Maharashtfa-431 001.

5. Kurra Jgtlqndar $/o, (urra grinivasa Rao, Aged about 1t years, Qcc.
Qtq{ent, Rio. 2(,-1 1-3, Sivalayam Street. Chinravuru, Tenati Guntur,A.p-
522201.

6. tiperg -Iall:<qql D.lo, Ateeq Bin nhirred, Aged about 19 years, occ. gtuQe11,
R/o 17-3-194l92lB, Madina Nagar B Btock, Yakutpura Charminar,
Hyderaled,T S-500023

...PETITIONERS

AND

1

2

The State of Telangana, represented by its Principal Secretary, Medical and
Health Family Welfare Depaftment, Secretariqt Buildings, Hyrierabad 

.

Kaloji Nararayana Rao University of Health Sciences, represented by its
Registrar, Warangal.

...RESPONDENTS

Petition under Article 226 of the Constitution of lndia praying that in the
circumstances stated in the affidavit filed therewith, the High Court may be
pleased to issue a Writ, Order or Direction more particularly one in rhe nature of
Writ of Mandamus by declaring the aqtion of the Respondent No. 2 in not
considering petitioners for Mop-Up Round counseling for admission into
MBBS/BDS Degree / Diploma courses for the academic year,2e2O-21 under B and
C/NRI Category Management Quota, as illegal, arbitrary, unconst,tutional and
consequently direct the Respondent No.2 to allow the petitioners to upload
application foJ Mop-Up Round counseling. for admission into MBBSiBDS pegree /
Diploma and MBBS courses under B and:C/NRI Category Managem'ent euola for
the aca(emic year 2020.21

ITP :2

I

I

.t



7.

lA NO: 1 OF 2020

ITP TITI N t 24391 OF 2O2

Petition under section 151 cpc praying that in the circumstances stated inthe aFfidavit fired in support of the petitionilire Higrr cou.t ,iy o" fr"ui"oio iir"rtthe RespoMent No.2 to consider and altow the pietitioners t"'rptlJ"ppii.],ion tn
the online fqr onliqe Mop-Up Round counseii,ig ior admission into rr,tees/Bbs
uegree/ urproma courses B and c/NR| category Management euota for the
acqdemic yeat 2020-21 , pending disposal of the main Writ Fetition ,nJ ,ry p"r. 

-

0

Eetweep:
1. Roshan Biswas, Slo Egnjr1 Biswas, Aged about 1g years, Occ- Student.R/o.

F. V. 0 7, C h h ctbka p j i, U tta r e a sta r ran r'ei, c-tr-ni tt isg ali ig i7A-.
?. Mohammed Qazi Saifuddin Adeeb,.S/0. Khazi I\4dJrlajmuddin Naveed, Aged

F.boul ]_B_vqgrs, occ- Student, R7o, f -i-il5/8,'saoioiia oui,Ei"ilrlniiro
Nsgar, T.S-S-Q9001

...PETITIONERS
AND

1.

A NO: 1 OF 2020

2

The state of relanoana represented by its principal Secretary, Medicar and
Heatth Famity WeffEre riephrtment, Se6rdLriai e,:iGtigs, uyo'dribad--' -"-

fieloji Nararayana Rao University of Health Sciences, represented by its
Begistrar, Wdrangal

Petition under Article 226 of the constitution of lndia praying that in the
circumstances stated in the affidavit filed therewith, tt " H,gtr 

'cJr.t m"y oepleased to issue a Writ, order or Direction more particurarty oie in the natuie ofWrit.of lMandamus by dectaring the action of tne Respbndent'wa. ti;;;i
considering Petitioners fgr stray Vacancy counseling for admisqion into tr,tgqs
legree / Diploma courses^for the academic year,2d2o_zt unaei'B i"a c/iln]cFtesary lVlgnagement _Quota, as iilegar, arbitrary, unconstitutionar ant
::i::!I_"ltly Jil:.! tl9 Respondent No 2 to ailow the pqtitioners to uproaJ
applrcatlon l9r-_s_llay Vacancy counseling for admissign into MBBS Degree /
PTI:11":9 MPBI:::,:"" under B ana CrruRt Category Manasembnt qu6ta ror
tne academlg yeat 2020-21 :

Petition under Section 151 cpc praying that in the circumstances stated in
the affidavit filed in support of the petition, tre nign court may be pleased to oirect
the Respondent No.2 to consider and ailqru the pLtitioners to'uproad application in
the online for stray Vacancy counseling fcjr admission into MBB'S Degreei biptora



&

courses B & C/NRl Category Management Quota for the academic year 2020-21 ,

pending disposal of thr: main Wrii Petition '

WRlT PETITTON NO:1724OF 2021

Between:
Kamuni Prudvi Driya, Dlo. K. Bala Rajeshwar, Age 17 years, Occ Student,
R1o H,NO.1-77, Chinna Kpdur, Siddipet, Telangan-502276 being minor
iepreSented by her natural guTrdian and father I Bql, $ajqs_fw1r. S/o
V6nkatadri. Age 45 years,- Occ Agriculture, R/o H.N0.1-77, Chinna
Kodur,Siddipet. Ielangan-502276

...PETITIONER

1 The State of Telangana, represented by its Principal Secretary, Medical and
Health Family Welfare Department, Secretariat Buildings, Hyderabad-$00 Q55

? Kaloji Nararayana Rao University of Health Sciences, represented by its
Begiqtrqr, WarangEl

...RE$PONDENTS

Petition under Article 226 of the Qonstitution of lndia praying that in the
circumstances stated in the affidavit filed 

. therewith, the High Oourt may be
pleased to issue an qppropriate writ, order or direction more particularly one in the
nature of wril of mandamus declaring the action of the respondentq p4rticularly tfie
2nd respondent in not considering the petitionqr for counseling and admission into
MBBS/PDS oourse under Mqnagement Qupta Category 13 and C for the
acadernic yee.t 2020-21 in the colleges affilialed to 2n4 respondent qniversity ag
illegal, arbitrary, unconstitutional End oonsequently direqt the 2nd rgspondent ta
eonside!'thq petitioner applicqtion for registratipn gnd a(mission inlo BDg courQ9

up{er $anaggment Quola B and C categgry in strqy vapancy seats ir! thq Eoll9g99
afflliatq6 to 2nd resppndeQt university fsr the acadqmicyear 2Q2O-21

lA NO: 1 OF 2021r-.<.++Ti:r--

Petition under Section 151 CPC prpying that in the circumstances stated in
the affidavit filqd in suppqrt of the petition; the High Cou( may De pleqsed to dirppt
the 2nd respondenf to consider the petitioner appligation for rsgistration and
admisqibn for BDS Course under Managqment Quota B and C catggory in strAy
vacqncy seatq in the colleges affiliated to 2nd respondent university for the
acqdemic year 2020-2'', pending disposal of writ petition

WR lT PETITION NO: 1762 OF 2021

Between:
1. Budige Tejashwan, S/o, Nagaraju, Age 22 years, Occ Studerrt, R/ o, 3-20,

Kallur Nalgonda, Telanagana-508218,



9

2 Umaima-Fatr11a, D1o, Late, Qizher Afl Khan, Age 21 years, Occ Student, R/o,
17-8-646/8, Shah Colony, Chanchatguda, Hyddrabad'd ,r. 5-50002 3

3. Maddirala Akhila, D/o, Maddirala Satya Narayana, Aqe 20 vears. Occ
Student, R/o, 1-83, VTC Bandapafle, Karimnagar,i.S SOSa'bS.

AND
1

...PETITIONERS

, Age 18 years, Occ. Student,

The State of Telangana, Represented by its Principal Secretarv. Medical and
Health Fam ily Welfare Department, Secietariat Buildings, Hydtirabad

KBloji.llqrarayana ffqo University of,Health Spiences, Represented by its
Regislrar, WgJangql

Bglween:
1. Bglq9g Manikanta, S/o, P. Ravindhri:r, Age22 years, Occ. Student, Rlo, 1-2-

't 64/'1, Prakasham Road, Koratla, Karimn-agar, i. S-SOS3ZO.

Qalusani Nithya, D/o, Balusani Ganga Reddy
Rio, Z-SSIS, Jigityal, Karimnagar, f . 5-SOSSZS1

2

Petition under Artlgle 226 of the Constitution of tndia praying thqt in the
circumslance$ statgd in the affidavit fihd therewith, the High'Cgurt may be
pleaseq to ipqqe a Writ, Qrder or Directi<in nlore particularly one !n lhe nature qf
Writ of Man(amqs by f,gclaring the action of the Respondenl No. 2 in net
g91:,!gr[g fqtitiqrJgrs for Left Qver /S(rsy Vacancy Sea! for a{mission intp
MEBSIEDS Eegrep / Dipleps courses for the academicyear,ZO20-Q1 under B arid
e1NR1 patgggry tylqnagement Quqta, as illegal, arbitrary, unconptitutiqnat qod
cqn$equently Sireqf thq Respgndpnt N4 2 to allow the petitioners tp uplOqfl
6pplica!i01.!9r Left Ovgr 1 Slray Vacanby Seat for adrnissien lntq MQFSIEQQ
P-egree /Diptqma and MBB$/BD-$ courses under' P ar.'d CINF| bategery
Management Quota tor the achdemic year lQl.0-21

lA NO: { OF 2O2'l:t--i:i---?-_---:r:-=r:-

...REqPONDENTS

PetitiAn under Sectipn 151 CPC prayinq that in the circumstances stated in
the affidavit filed in support of the petition, the High Court may be pleased to dirept
the ReqPonEgnt Np 2 to censider and allow the petitioners to upload application ln
tfie online fgr Left Over/ Stlqy Vacancy Seat for admissiqn into MBBS/BQS
Pegreql Diptorna coprses B and C / NRI Category Management euota for the
gqTderllic y96r 201Q 21, pendl4g disposa[9f the main Writ petilion

IT TITION NO:207 oF 202

z

3

4

Vacha^Santhoshini, D/o, Macha Umashankar, Age 20 years, Occ. Student,
R/o, 9-25, Raikal, Karimnagar, T.5-505460.

Marngni Amulya Chiranjeeth, D/o, fill Vrjay Chiranjeeth. Age 20 years, Occ.
9!q4e_tt, R/o, 8-3-169/'1339/605, Arogya Nagar S P n uittI, Hyderabad,TS-
500045.

$g|]g, D./o, fr4o!'rammed Habeeb Pasha, Age 19 years, Occ. Student, R/o, 30-
29 1214, Ambedkar Nagar, Malkajg iri, Rangareddy, Hyderabad,T. 5-500094.

5



l0

AND
1

WR

2

The State of Telangana' represented by its Principal Secretary' M.edical and

n 
""r 

lin ?Irn i rv WJrt'r tJ i"p! rtren t, Secreta riat B u i ld i n gs' H yde r a b ad

Kaloii Nararayana Rao University, o[ Health Sciences' represented by its

Registrar. Warangal.

...PETITIONERS

,..PETITIONERS

...RESPONDENTS

Retition under l\rticle 226 of the ionstitution of lndia praying that in the

circumstances stated in the affidavit filed therewith' the High Oourt pay be

nleasedtoissueaWrt,orderorDirecticinmoreparticularlyoneir,thenatureof
[v;iru i,r.nOir"t bv declaring the action of the Respondent No Z in nol

r"iriigri.s Futitiqn"rs for Leftbver-/ Sfrav Vq-cancy Seal-lq admission into

fvf gFsiiios Degr"s / Diploma QPUr-ses for the acadgmic year 2020'11 undsr B and

C/NR| dateqoiy Managemeni QLlota as illegal, arbifrqry, unconstitutiqnal .and
;;;;;.;;ff'direct th6 Respondent No 2 io allow the petitioners..t:^1p-toaq

i[oilti";'i"r i"ii orer- /Stray Vacandy Seat for aQmission into MBBS/BD9

6-a['i"u"'i oii,iom cort""q under B ina 
'Clunt 

categqry Mapqgeprent Quota fqr

1ir9 gcaSemiP Year 1020-21

lA NO: 1 OF 2021ar<------:-----'-
:

Petition;rnder Section 1,51 CPC prhying that in the ciroumstances stated in

the affidivit filed in suppQtt of the petition, the High. Coqrt may be ple?sed- to dirqqt

iii" n"i'ponO"nt ruo z io consider and allow the pelitioners to upload applic{ion in

inu onlin" 
'for 

Left ()ver/Stray Vacancy Seat for admission inlo MBBS/BDS

ils[, D pil.u-"o,r.."" B and C/NR1 category Management Quota for the

ial"mi" yeir 2o2}-2t, pending disposal;of the main Writ Petition

T BETI NO: 2193 OF 021

BFtweSo:
1. Kovala Sathwik Raiu, S/o, Koyala Soloman Raj, Age 21 years Occ Student'' 

zu<i, 2-gs, Nallabelly, warangal, T.s:508349'

?. Mariyam Soha. )/o, Syed Anwar P-asha, Age.19 vears' Occ Student'R/ o 12-

1 0-5961 1 1 2/1, Seeth Jlia-n"rf rinO i, Secundeiabad, Hyderabad, T 5-50006 1'

3. Mathangi Chika D/o, Mathangi Rajamouli, Age 18 y-ears,^Occ Student' R/o'
' ii s-i691si"jiv nagar, Maredirpak-i, Karimnagar, T's-505209

4. Faiza Fatima, D/o,'Hasan Mohiudih, Age 20 years, Occ ,Sludent' ,R/o-'8-1-
bge/PM/3orl' "aiarount Hilts, ' 'Pa-ramqunt Crown'102, Tolichowki,

Hydenbad,T,S- 50q008

5. Sufiva Fatima, l)/o, Mohd Abdul Mateen, Age 20 years, Occ Stud-gnt,-R/0,' ib-i 4aiiCt+0. tttrrqi Phool Bagh, Chandravaigutta,' Hvderabad.T 5-500005

ANP
1 Ihe State of Telangana, represented'by its Principal Secretary, Medical and

Helftn famity Welfire Dep'artment, Se6retariat Buildings' Hyderabad



ll

2

lA NO: t OF 2021

Kaloii Nararavana Rao University of .Health Sciences, represented by itsRegistrar, Wdrangal.

Petition under Article 226 of the Constitution of lndia praying that in the
:l11TT?l::.. -o1t* .in .the anioaw rireo in.i.*i[,, the Hish Court may be
p^,:,?":: to rssue a Writ, Order or Directi<in mgre particularly one in the nature ofw.r.or Mancramus by decraring the action of the Respondent No. 2 in not
99l:,!e=r!9 Petitioners for Left ov.er /Stray Vaeancy seat for admission int,o

|l^B,B_?r}?: 
DeSrqg / Diptoma coursgs for the academic year,2O2O_21 unOer B'b6

:1']1-l;I:g?ry fi4anagement Quota, as iltegat, arbitrary. unconsfitutionat and
::T:^qlitl[-d'l::J Iu Resppnd.enl No. 2 to allow the petitionere to upload
3le_ll:19,1.qr Left ovqr./Slray__VAcandy geat for admission inro MBBSTqOS
P.99ree /DiPlama and MBB$/BDS courses under B and C/NRt Categorv
Mgnagement Quota for the academii year 2e20_21 rvlr

...RESPONDENTS

...PETITIONER

-. 
-i-----_-

Petition under section 151 cpc praying that in the circumstances qtated inthe arriiJevi! fitgd.in .s_upport or the pettion, tii"irigh'c"r.r ,;til;b;;;; jo*o'ire.t

lfe Regponfle0t.Nq.2-to sonsi(er and alloqv the pLtitioners to'uptoa( appticatien i;
Il"--?l|ff IaJ Left over/ S^trav V_acancy Seat for admission into 

'uteBslBDs
pegreQ/ urplgma courses B c/NRr category ganagement euota for the academic
yeat 2Q?0-21, pending disposal of the maih'Wiit pelition

TF

Betweqp:

TI NN | 2797 0F 2021

$athgpgi _Ramyasri, D/o. .Mathangi 
yallaiah, Aged about 20 years, Occ

Qltlqeq!, Rto. 17-142t7, Cheematigadda, r,ldrrelii MirJir,--N"1g'.rir,TS'-
508211.

AND

1.

2

The State of Telangana, represente{'by its principal Secretary, Medical andHearth Famity wetfire oep'irtmeni, Se;rdtaiili e[iiliigs, Hrd'd;bad-- -"-
Kaloji.Nararayana Rao University of .Health Sciences, represented by its
Regigtrar, Warangal.

...RESPONDENTS

Petition under Article 226 of the constitution of lndia praying that in the
circumstances stated in the affidavit fited therewith, the High 

'cJurt 
may be

pleased to issue a writ, order or Directidn more particularly oie in the natuie ofwrit of Mandamus by decraring the action of the Respondent No. 2 in not



)

consideringPetitionerforSecondphaseofc-ounselingforadmiss-ronintoBAMS'
aiMS, euMs and BNyS, under A'Category competent Authority ouota as illegal,

"rniii"iV 
u nconstitution a I and consequently direct the Respondenl No 2 to allow

tn" p"t,iion"t to uplc'ad application/be{lf'19. .verification 
for Second phase of

"ornr"t,ng 
for admission into BAMS, BHMS' BUMS and BNYS' under A Category

-ompetenl Authority ()uota, for the academic year 2o2o-21

Petitionunder:Sectionl5lCPcprbyingthatinthecircumstancesstatedin
the affidavit filed in support of the petition, the High court may be pleased to direct

in" 
- ni"p"nO"., No 2 to consider and allow the petitioner to upload

aoolicaiio'n/Certificate verificatign in the online for Secand phage of counseling for

il;i;.i;" into enMs, BHMS, BUMS ard BNYS, under A catesorv com.petent

;;il;;it a,;;ia, the academicvear 2o2Q-21, pending disposal of the main Writ

Petition

IA NO :, 1 OF 2O21

IT FETITI NNO :3193 OF 2021

Fetween:
Kandulcuri Sriva, D/o, K Ravi Kuniar,
Rlo. 't 1-1 3-696/1 , Green Hills
K V.RangareddY, T.5-500035.

Aqed about 18 Years, Occ Student,
Crolony, Kothapet, $aroornagar,

...PETITIONER

The State of Telangana, representea by its Principal Secretary Medical and

u"if inla, itv W"tt"a r. Dep'artment, Secreta riat Bu ild ings, Hyderabad

Kaloji Nararayana Rao University of Health Sciences represented by its

Registrar, Warangal.
2

ANP
1

IANO:1OF 2021

...RESPONDENTS

Petition under Article 226 ol the Qonstitution of lndia praying that in the

circumslances statecl in the affidavit filed therewith, the High court may be,

pi""i"o- to issue a Writ, order or Direction more particularly one in the nature of

writ of Mandamus Dy declaring the agtion of the Respondeni No. ! in not

ionsidering petitione-ior Second phase'of counseling for admission into BAMS,

iiif MS, gU-MS and BNYS, under A Category Competent Authority Qupta as illegal,

,ioitrriv, uncbristitutional and consequently direc! the Respqnde-nt No 2 to allow

inu p"t'ifione, to upload application/bertificate .verification for Second phase of

;"q;J;g for admission into SRMS, BHMS, BUMS and BNYS, under A Category

Competent Authority 'f uota, for the academic year 2020' 21

Petition under section 151 CPC praying that in the circumslances stated in
the affidavit filed in support of the petition; the High court may be pleased to direq!

thq Respondent Nc.2 to consider bnd allow the petitioner to upload
gpplication/Certificate verification in the online for Second phase of counseling for



1l

admission into BAMS, BHIVS, BUMS and BNYS, under A Category Competent
Authority Quota, the academic year 2020. 21, pending disposal of the main Writ
Petition

ITP TITION NO: 3640 OF 2021

Setweg!:
1. Mutupuri Vij4y Kumar, S/o, Bandaiah, Ag

o. 5-55, Naskal, K.V. Rangareddy, I.S-50
ed about 22 years, Occ. Student, R/
1501 .

Sumaiya Yamani, D/o, Abdul Samad Yamani, Aged about 19 years. Occ
Studeril, R/d, 4-50, Errakunta, K.V.Ringareddy,T.5-500005

?

ANP
1

...PETITIONER

...RESPONDENTS

2

The State of Telanqana, represented by its Principal Secretary, Medical and
Hpalth family Welfare Department, Qecretariat Buildings, Hyderabad

Kaloji Nararayana Rao University of Health Sciences, represented by its
Registrar, Warangal.

Petitiqn under A(icle 226 of the Qonstitution of lndia praying that in the

circumstanc€s stated in the affidavit filed therewith, the High Court may be
pleased to iqque a Writ, Order or DirectiQn more particularly one in the nature of
Writ of Mandamus by declaring the a4tiqn of the Respondent No. 2 in not

cQnsidering Petitioners fqr Mop-Up Round of counsgling, for admisgion into BAMS,

BHMS, bUMS and ENYS, under A Qategory Compptenf Authoritv Quota as illegal,

arbitrary, unconstitutional and consequently dilect lhe Respondent No 2 to allow

the petitioners to upload applicatiqn/Certifiqate verification for Mop-Up Round of
qounseling fpi admission into ffAMS, 9HMS, BUM$ anii BNY$, undel A categgry

Cpmpqtent fiqthority Quqta, for the aaAdeinig y.ear l02Q:11

lA NO: 1 OF 2021+t--+----+j......t-

Petitien undqr Section 151 CPC praying that in the cirQumstances stated in

the affidavit liled in support of the petitionithe High couJt may be pleased to direct

the Reppondent No.2 to consider dnd allotrv the petitioners to uplga$

application/Qertificate verification in the online for Mop-Up Round of counseling for

admissipn into BAMS, BHMS, BUMS &;BNYS, 
'under A Category Competelt

Auihority eusta, the academic year 2O2O-21, pending disposal of the main Writ

Petition

TP TITION NO: 3797 OF 2021

Between:
Salwa Ghazee, D/o. Abdul Hameed, Aged about 23 years ' Occ Student, R/o

2,-7 -7 85, Muku rampura, Karimnagar; TS- 50500 1



t.+

AND
1

H:i,l?:.:ili,l'J,',?:tJ;B'ffi :lf *1,[?,?:i83fl 
'ffi 

::"'l?Yd#o%'j"'''"0

...PETITIONER

.,.PETITIONERS

2. Kaloii Nararayana Rao University of t{ealth Sciences' represented by its

Registrar, Warangal

...RESPONDENTS

Petition under ltrticle 226 gf the Qenstitution of lndia praying that in the

circumstanceq stated In'ir'"';?iqu'ii tit'La tnerew't'' the High cpurt rnav be

oleased to issue a Writ, Order or Directidn more particularly one in the nature gf

Wiit or Mandamus o' ouil'in'g th; ;;ii"^ of the Respondent No 2 in nqt

considering Pqtitioner tor. iutt Oi"i /Stray Vacancy Ssat for admission into BDS

DegreQ'/ Diploma cotrrseJ-for-the acadlmic yeat,'2020-21 under B and C/NRI

CatPgqry Managemert O'"t'' 
-" -iff"g'f'' 

arbitrqry' unconstitutional and

consequently direqt tne nl"p-ot"i rtra "z to .allow 
ihe petitioner to uplpad

qpplicqllon for Left o""t )'"sil;v V;iancv 
-se-attsr 

admission into BDS Desree

lDintoma and BD$ "o',,."'u;;;:t;;il'Cfi'riil 
cit"so'y 

^'rdn"gume'nt 
Quoti fpr

iir.C academiq Year QQ2o-21

ISI'lo:,1. oF'J021 
,

PetitionunderSectionl5lcPcpraying'thatinthecircupslancesqtatedin
the affidavit tiled In suppo;or in" putiiidt' ihe-Hish court may be pleased to direq!

theRespondentNo.2to.on'i0"..',ndallowthepetitionertouploadappligationin
the onlihe fgr Left o""ri6i'lv-vi"'*tv.s"at for admission intq BDS Degree/

oialome cqurses a ano dlr.l(r categori Managqmelt Quota for the acaderniq

;;ffi[?or'-pendins disposal of the main writ Petition

IT ETI NNO:3942 oF 2021

Between:
1 Qhinta Mohit Raj. S/o, Chinta Srinifas' ngl?0 vears' Occ student' R/o' 1-

1 Q0/3, Hvdern a,lil kijklip;lly HvJeijuaol Telan'asana-500072'

, 
r,lfJSlll,n[):"'?g:D,u,Bif r[[fli,6161''iii':#l; 

on3"i,3,/"utnf;ff;

6Jtr6uiirPrr, RangareddYT S-5ooo55'

s ilrr-ir,iru, rllo, Mohammed Ktialeel .Ullah Khan' Age l8 yeaJs' occ

student, nro r a-r z-ii"rjl6ii'6, H'i;ib;b' Nasar Hvoerab;d r's-500058

AND
1 The State of I elangana, represented by its Principal..Secretar) ' M.edical and

H,]"rriii?"rirv wirtZi" b"p5rtrn6ni' Se6retariat Birildinss' Hvderabad

Kaloii Nararayana Rao University of Health Sciences' represented by its

Registrar, Warangal.
2

...RESPONDENTS



)

Petition under Article 226 of the -Constitution of lndia praying that in the
circumstances stated in the affidavit fited therewith, the High Court may be
pleased to issue a Writ, Order or Direction more particularly one in the nature of
Writ of Mandamus by declaring the action of the Respondent No.2 in not
considering Petitioners for Left Over /Stray Vacancy Seat for admission into
MBBS/BDS Dggreg / Diploma courses for.the academic year,2O2O-21 under B and
C/NRl QategclrY Management Quota, a6 itlggat, arbitrary, unconstitutional and
conpequently direct the Respondent No.2 to allow the petitioners to upload
application for Left Over /Stray Vacancy $eat fqr admission into MBBS/BDS
Degree /Diploma and MBBS/BDS coulses under B and C/NRl Category
Managemenl Quola for the academic year 2020-21

A o oF 2021

Fptition under Sectign 151 CPe praying that in the cirqums[anoes stated in
the affidavil filgd in gpppo;t of the pptition, th9 High Court may be ploased to direcl
the Re$ponCqnt Nq.2 to consider and allow thg petitiongrs to upload application in
the online for Left Over /Stray Vacancy Seat for admission intq MBBS/BDS
Qegreel Diplgma and MBB9/BDS coursgs under B and CiNRI Category
Managemenl Quota for the academic year ?A20-21, pending disposal of the main
Wrlt Petition

Qgqnsgt for the Pelitiong{: sBl. ABDIJL KABFER cff^ AraHC-\^?^)

gqunsql for the Respondent No.1 I Gii ron iteorcAL HEALTH FW G! Pil-1\e c'rPt)

Cgunsel for lhe Respondqnt NO.2; SBI A, PBABITAKAR RAO Sc FOR KNRUHS
rfis Cqurt rpgy'e thq following'; OBOER -lh€r'?^)



THE I{ON'BLE THE CHIEF IUSTICE ALOK ARADHE

AND

THE HON'BLE SRI IUSTICE I.SREENTVAS RAO

V .P .N os.77 08, 11008. 11349.22809. 23477 . 2371i.2417 t and. 24397 of 2020 arrd
1724,1 762. 2078- 2193. 2797 - 3193. 3640. 3797 & 3942 of 20Zl

COMMON ORDER , ll'er lp I lott blc rhc Ct t! J, ie Atah Aradh)

Mr. Abdril I(abeer, learned counsel for the petitioners.

Mr. A.Prabhakar Rao, Iearned Standing Counsel for IQloji

Narayana Rao Universiry of Health Sciences appears for respondent

No.2.

2. Learned counsel for the petitioners submits that dre issue

involved in th e Writ Petitions has been rendered academic on

account oI effl r rx ,-,I rime.

3. In vieu. of aforesaid submission, the Writ Petitions are

dismissed as in r-ructuous.

Miscellaneous applications, i[ any pending, shall stand closed.

There shall be no order as to costs.
s

To-
1

2

3

4
KKS
BS

ABEER Advocate IOPUCI
One CC to SRI ABDUL K

One CC to SRIA PRABHAKAR RAO SC FOR KNRUHS tOPlJCl

Two CCs to GP-FOR MEDICAL HelfLfH FW'High Court for the State of

Talangana lOtJ ll

Two CD CoPie;

rtr

//TRUE goPY//
AS

;.

LA DEVI. TIRUMA
REG ISTRAR

SE OFFICER
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HIGH COURT

DATED:18 11012024

,5-AI
:
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C I [i:f 2021 f
I

f_'J

COMMON ORDER

WRIT PETITION NOS: 
:

7 7 08,1 1 00 8, 1 1 349,22809,2347 7,237 1 3,241 7 1 and
24391OF 2020 and
17 24,17 62,207 8,21 93,27 97, 3 1 93, 364 0,37 97 & 3942 of

DISMISSING THE WRIT PETITIONS
AS INFRUCTUOUS

+d'a
w

61r{"\


